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Diract Train BatWMn Hiridwar and

1867.SHRICH»IMAYANANDSWAMI: 
WnthaMMstorof RAILWAYS baplaasadto 
state:

(a)whatharthaGovammantprapo8ato
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and Alahabad under Noithem Railway; and

(b) if so, whan?.

THE MiNISTER OF STATE IN THE 
MINISTRY OF RAILWAYS <SHRI MAL- 
LICARJUN): (a) and (b). 4113M114 Link 
Express running in oonjundton with 4163/ 
4164 Sangam Express piDvides a direct 
sanrice batwaan Haridwar and Alahibad. 
Presently there is no proposal to intnoduoaa 
new train batwmen Haridwar and Allahabad.

IBvtshI

Rapraaantatiomof C.CLKS. Pharim- 
cMsAaaodation

1868. SHRICHANDRESH PATEL: WiH 
the Minister of HEALTH AND FAMLY 
WELFARE be pleased to state:

(a) whether the Government have re
ceived representations from C.G.H.S. phar
macists Association during the last three 
yeare;

andlha action Wwnorpiapoaadto betaken 
tharaon?

THE MMiSTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMLY 
WELFARE (SHRMATIDJC THARA OEVl 
SDDHARTHA): (a).Yas. Sir.

(b) The raoognMon of OGHS Pharma
cists Assodatton of India was rafanad to 
Dapartmart of Personnel and Trakiing who 
ham bifimalad that they are raviskig the 
gukMkies in connection with recognition of 
aaaodatkma. This issue wil be consMered 
after DapartnMnt of Personnel and Trakiing 
has ravisad the guMaUnes.

As regards demands for promotkmal 
avenues raised by the Association, they are 
bahgatcamkMd'intheMktistty. Selection 
grade to elgUe pharmadsts has akeady 
boon granted.

ShramliVidyapaMh

1668. SHRIAFUUN SINGH 
YADAV:

SHRIJEEWAN SHATOyiA:

Wil «ie Mkiister of HUMAN RE- 
SOUECE DEVELOPMENT be pleased to 
state:

(a) the details of the courses conducted 
by the Shramk Vkiyapeeth and ttie category 
of persons benefited by it;

(b) whMherthe Government propose to 
expe^ it to bring the persons from mkfcile 
ckBS ki ite purview;

(c) If so, the details thereof;

(d) whetiier ttie necessary facffities/kh 
frastnicture have been pravMed to al tite 
Shramk Vkiyapeettts;

(b) «  so, tiie details of their demands (e) if so. the details thereof; and


